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 Nanda):  (a)  and  (b),  Every  effort  is
 made  to  present  dependable  statistics
 अ  National  and  Per  Capita  Incomes.
 The  pessibilities  of  making  impreve-
 ment  in  compiling  these  statistics  are
 beng  earnestiy  explored  through
 several  studies  which  are  expected  to
 be  completed  by  about  the  end  of  this
 year,

 12.00  hrs.
 CALLING  ATTENTICN  TO  MATTER OF  URGENT  PUBLIC  IMPORTANCE

 InpIa-CHINA  BORDER,  DISPUTE
 Shri  ©.  G.  Dubey  (Bijapur  North);

 I  call  the  attention  of  the  Prime
 Minister  to  the  following  matter  of
 urgent  public  importance  and  I
 request  that  he  inay  mak+  a  state-
 ment  thereon:—

 “Th:  reported  news  about  the
 Chinese  rejection  of  the  proposal!
 regarding  talks  on  the  basis  of  no
 posts  in  the  gemilitai  isc  zone.”

 The  Minister  without  portfolio  (Shri
 Lal  Bahadur  Shastri):  On  April
 13,  during  the  course  of  the  re-
 Ply  to  the  demand  for  grants,
 our  late  Prime  Minister  made  ae  r-ter-
 ence  to  the  question  of  civi:  posts  in
 the  emiliterized  zone  in  Ladakh.
 This  question  of  posts  had  come  up
 because  of  the  Chines?  refusal  to
 accept  the  Colombo  Froporals  in  full.
 The  House  wiil  recali  that  one  of  the
 two  Chinese  reservations  to  the
 Colombo  Proposals  was  that  while  the
 Chinese  weld  maintain  their  so-called
 civil  posts  in  this  demilitarized  zone
 there  should  be  no  Indian  civil  posts
 in  this  area.  Ags  the  deadlock  over
 the  Colombo  Proposals  centred  mainly
 round  this  Chinese  objection,  attempts
 were  made  by  parties  friendly  to  both
 India  ang  China  to  find  a  way  out.
 without  departing  from  the  substance
 of  the  Colombo  Proposals.

 On  April  13,  the  House  was  inform-
 ed  that  Mrs.  Bandaranaike,  in  one  of
 her  recent  letters,  had  asked  us  whe-
 ther  the  withdrawal  of  all  the  Chinese
 posts  in  the  demilitarized  area,  could
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 be  considereq  by  us  to  be  a  fulfilment
 of  the  Colombo  Proposals.  The  same
 idea  had  been  advocated  by  the  two
 representatives  of  Lord  Russell  who
 had  come  ang  seen  the  late  Prime
 Minister,  last  summer,  The  represen-
 tatives  of  Lord  Rusrell  as  well  as  Mrs.
 Bandaranaike  were  informed  that  such
 a  proposal  could  be  considered  by  us
 if  a  proper  approach  was  made  by
 China.  Our  position  on  this  question
 remains  unchanged.  We  have  declar-
 ed  our  willingness  to  solve  the  border
 question  through  peaceful  negotiations.
 We  have  demonstrated  this  willing-
 ness  by  accepting,  without  reserva-
 tions,  the  recommendations  of  the
 Colombo  Conference.

 The  statements  emanating  from
 Peking  are  not  encouraging  in  this
 matter.  The  Hon'ble  Members  must
 have  seen  reports  of  the  comment
 made  by  the  New  China  News  Agency
 on  the  question  of  the  withdrawal  of
 posts,  The  suggestion  has  been
 characterized  as  a  ‘pre-condition  for
 holdins  negotiations  between  the  two
 countries’  and  as  an  ‘attempt  to  cover
 up  India’s  stubborn  stand  against
 holding  direct  negotiations  on  the
 basis  of  the  Colombo  Proposals’.  If
 the  New  China  News  Agency's  com-
 ment  represents  the  considered  stand
 of  the  Government  of  China,  it  would
 be  clear  that,  despite  all  their  pro-
 fessions  to  the  contrary,  China  is  not
 interested  in  accepting  the  Colombo
 Proposals  or  in  direct  negotiations
 with  India  at  present.

 Shri  R.  G  Dubey:  In  view  of  the
 optimistic  tone  of  the  condolence
 message  sent  by  the  Chinese  Prime
 Minister

 Shri  U.  M,  Trivedi  (Mandsaur):  How
 is  it  optimistic?

 Shri  Nath  Pai  (Rajapur):  It  is  not
 optimistic,  but  it  is  syeophantic.  (In-
 terruptions.)

 Mr,  Speaker:  Order,  order.  The
 hon.  Member  may  put  the  question
 directly  without  giving  any  opinion
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 on  their  behalf;  that  might  or  might
 not  be  correct.

 Shri  Nath  Pai:  Let  them  not  be
 sycophants.

 Mr,  Speaker:  Shri  मे.  G.  Dubey
 might  put  the  question  directly,

 Shri  R.  G.  Dubey:  Shri  Nath  Pai
 may  be  a  Wise  man,  but  I  have  the
 Tight  to  ask  my  question,

 Mr,  Speaker:  Shri  Nath  Pai  may
 have  patience.

 Shri  Nath  Pai:  How  can  we  have
 patience  when  he  says  like  that?

 Shri  R.  G.  Dubey:  May  I  know
 whether  our  Charge  d'affaires  in
 Peking  has  had  any  personal  meeting
 with  the  Prime  Minister  of  China  and
 other  dignitaries  ang  tried  to  find  out
 how  exactly  their  mind  is  working
 towards  the  offer  made  by  the  late
 Prime  Minister?

 Shri  Lal  Bahadur  Shastri:  No.
 Shri  Harish  Chandra  Mathur

 (Jalore):  May  ]  know  the  implications
 of  this  new  move  and  how  it  affects
 our  original  stand?

 Shri  Lal  Bahadur  Shastri:  Materially,
 nothing  has  happened  so  far.  As  the
 hon.  Member  has  just  heard,  the  New
 China  News  Agency  has  completely
 ruled  out  the  consideration  of  any  such
 suggestion  from  our  side.

 So  far  as  the  implications  are  con-
 cerned,  I  think  we  need  not  discuss
 them.  But  in  any  case,  what  our  late
 Prime  Minister  had  suggesteq  wag  to
 make  the  position  more  or  less  the
 same  both  for  China  ag  well  as  for
 India.  If  the  seven  check-posts  are
 withdrawn  by  the  Chinese  and  we
 have  no  check-posts  there,  it  will
 bring  us  to  an  equal  level.  That  is
 perhaps  the  implication  of  the  pro-
 posal.

 Shri  Jashvant  Mehta  (Bhavnagar):
 The  late  Prime  Minister  hag  given
 a  broad  hint  at  the  AICC  meeting  at

 Communist  Group
 in  Lok  Sabha

 Bombay.  The  hon,  Minister  has  stat-
 ed  just  now  that  there  is  no  further
 development.  May  I  know’  whether
 there  is  any  change  in  the  original
 stand  of  the  Government  or  whether
 they  ccntinue  to  keep  their  original
 stand  or  original  policy  as  before?

 Shri  Lal!  Bahadur  Shastri:  This  is  no
 major  or  substantial  change.  Our
 stand  remains  the  same,  that  is,  the
 original  stand,

 12.07  brs.
 RE.  LEADERSHIP  OF  COMMUNIST

 GROUP  IN  LOK  SABHA
 Mr.  Speaker:  Now,  Papers  to  be  Laid

 On  the  Table.
 Shri  Nambiar  (Tiruchirapalli):  Be-

 fore  you  proceed  to  the  next  item,  I
 would  request  you  to  clarify  the  posi-
 tion  on  a  procedural  matter.

 On  the  29th  May,  1964,  when  res-
 pectful  homages  were  paid  to  the  late
 Prime  Minister,  you,  Sir,  had  called
 the  Deputy  Leader  of  the  Communist
 Group,  when  the  leader  Shri  A.  K.
 Gopalan  was  pregent  in  his  seat.  This
 created  a  misapprehension  in  the  minds
 of  all  as  to  whether  you  had  with-
 drawn  the  recognition  given  to  Shri
 A.  #  Gopalan  ag  the  leader  of  the
 Communist  Group  here.  We  would
 like  to  know  the  real  position,

 Mr,  Speaker:  Has  not  the  Speaker
 the  right  to  call  anybody  he  likes?
 That  is  one  thing.

 Shri  5.  M.  Banerjee  (Kanpur):  Any-
 body  who  catches  the  eye?

 Mr.  Speaker:  I  am  coming  to  that.

 The  difficulty  has  arisen  because  I
 have  been  receiving  some  contradic-
 tory  communications  from  the  Com-
 munists.  It  seems  that  there  are  two
 factions  just  at  this  moment.

 Shri  Nath  Pai  (Rajapur):  Factions?
 Mr,  Speaker:  Factions  inside  the

 group  iteelf.


